
BEFORE THE NATIONAL GREEN TRIBUNAL, SOUTHERN ZONE 

(Under Section 18(1) of the National Green Tribunal Act, 2010) 

Original Application No. 127 of 2022 

 

K. S. Mohan           …Applicant  

Vs. 

The Corporation of Coimbatore and 3 Ors.          …Respondents  
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Certified to be true copies of the respective originals 

Dated at Chennai on this the 9th day of December, 2025 

 

 

 

 

           
 

Yogeshwaran. A 

Counsel for the Applicant 

Email: yogeshwaranadv@gmail.com 

Ph No.  9566254546 

mailto:yogeshwaranadv@gmail.com
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